
2S 
STANDING COMl\1ITTEE ON 

un.BAN AND RURAL 
DEVELOPl\,lENT 

(1995-96) , 
TENTH LOK SABHA 

MINISTRY OF RURAL AREAS 
AND EMPLOYMENT 

RURAL WATER SUPPLY 
AND SANITATION 

TWENTY -FIFTH REPORT 

LOK SABRA SECRETARIAT 
NEW DELHI 



TWENTY-FIFfH REPORT 

STANDING COMMI'rI'EE ON 
URBAN AND RURAL 

DEVELOPMENT 
(1995-96) 

(TENTH LOK SABHA) 

MINISTRY OF RURAL AREAS AND 
EMPLOYMENT 

RURAL WATER SUPPLY AND SANITATION 

[A.ction tabn by Ihe Government on the recommendations conlaintd;" I. 
Elnenth Report 0/ the Standing Committee on Urban & RlU'al Development 

(lOlh Lok Sabha)J 

Presen/,d 10 Lok Sabha on 12 March, 1996 

Laid in Rajya Sablta on 12 MlITch, 1996 

LOK SABHA SECRETARIAT 
NEW DELHI 

Marcia, 19961PlaGlguNI, 1917 (SaIuI) 



c.u. a R.D. No. W 

Price: RI. 16.00 

CI91J6 BY LaK SABHA SECRETAPIAT 
Publiabod under R.ule 382 of the Rules of Procedure and Condud of 
BusiacII iaa Lot $abba (EiJbth Edition) and printed by the Manaaer. 
Photo J.JdIG Ullit. Government of India PreIS. Minto Road, New Delhi. 



CONTENTS 

p~ 

CoMPOSl'l1ON OF DIE CoMMfITEE .......................... ..... ............... (tial 
INTRODUcnON .............................. ........................... ............. (V) 

CHAPI1!R I RcpcJn ................................................. ~.. ... ....... 1 
CHAPl'ER II ReeommeDdatioDJ that have beeD accepted by the 

Government..................................................... 8 
CtlAPI1!R III Recommendations which the Committee do not 

desire to pursue in view of tbe GovernmeDt's 
replies............................................................. 21 

CHArTER IV Reeommendations in respect of whiCh replies of the 
Government have not been accepted by the 
Committee ....................................................... 22 

CtlPATER V Recommendations in respect of which final replies of 

I. 

II. 
III. 

the Government are still awaited.......................... rt 

ApPENl'>ICES 

Minutes of the 28th sitting of Committee on Urban &: 
Rural Development held on 08.03.1996 ............... .. 
Statement to Recommendation Para No. S.6 ........ .. 
Analysis of Action Taken by Government on the 
recommendations contained in the 
11th Report of Committee on Urban cl Rural 
Development (Tenth Lok Sabha) ........................ . 

29 
31 

32 



STANDING COMMI'ITEE ON URBAN AND RURAL DEVELOP 
MENT (1995-96) 

CJiAIRMAN 
Sbri Prataprao B. Bhoaalc 

MDlBEIlI 

Lolc s""". 
2. Sbri P.P. Kaliapcrumal 
3. Sbri Sajjan Kumar 
4. Sbri Ganpdhua Sanipalli 
S. Shri Ra~ Khanna 
6. Sbri Prabhulal Rawat 
7. Shri J. Chokka Rao 
8. Dr. Y.S. Rajuekhar Reddy 
9. Sbri Vijayaramaraju Satrucharla 

10. Shri Prithviraj D. Chavan 
11. Shri K.M. Mathew 
12. Shri P.R. Kumaramangalam 
13. Shri Maruti Dcoram Shelke 
14. Shri Surcndra Pal Pathak 
15. Sbri Ram Pal Singh 
16. Sbri Dm Bux Sinp 
17. Sbri Karia Munda 
18. Sbri Girdhari LaI Bhargava 
19. Sbri Ram Singh Kasbwan 
20. Shri Sudbir Girl 
21. Shri Subrata Mukherjee 
22. Mohd. Ali Ashraf Fatmi 
23. Shri Sukhdev Paswan 
24. Shri Dbarmabbiksbam 
25. Shri N. Murugesan 
26. Shri Gulam Mobammad Khan 
27. Sbri Sobbanadreeswara Rao Vaddc 
28. Shri Sbailendra Mahto 
29. Shri Kalpnath Rai 

Raiya Sabha 

30. Sbri Nilotpal Buu 
31. Sbri Ram Dco Bhandari 
32. Shri Debabrati Biswas 
33 .. Sbri Shivprasad Chanpuria 
34. Cboudbary Harmohan Singh 
35. Smt. Meera Du 
36. Shri ~atyanarayana Dronamraju 
37. Dr. B.B. Dutta 
18. Sbri Sanah Priya Gautam 
39. Sbri B.K. Haripruad 
40. Sbri Jagmohan 
41. Prof. Vijay Kumar Malhotra 

(iii) 



(iv) 

·42. Dr. J ....... ath Milbn 
43. Sbri 1bemlala Balakrialma Pillai 
44. Sbri V. HlDumlDtha Rao 

SECRETARIAT 

1. Dr. Asbok Kumar PlDdcy - AtlditiolUll SecrettITY 
2. ~t. Roli Srivutava - loinI S«:nltITY 
3 . .,hri O.R. Juacja - Deputy S«:nttlTy 
4. Smt. Sucielb Luthn - ARuttllll Dlret:tor 

~ III be ........ III" Ca ...... caaMCI .... _ .... 1 ............. .... 
~ of HI 15 I FI .... t Il.06.'._. 



INTRODUCTION 

I. the Chairman of the Standin, Committee on Urbaa A Rani 
Development (1995-96) baYing been autboriled by the Committee to 
IUbmit the Report on their bebalf, present tbis Twenty-Fifth Repon on the 
Ktion taken by Government on the rcc:ommendationa coataiaccl in tbe 
Eleventh Report of tbe Standilll Committee on Urban 4 Rural Develo~ 
ment (Tentb Lok Sabba) on "Rural Water Supply and Sanitation". 

2. The Eleventb Report was presented to Lot $abba on 
23rd December, 1994. Replies of the Government to all the recommenda-
tions contained in the Report were received on 2200 December. 1~. 1be 
Committee considered and adopted this report at tbeir littiD, held on 
8th March, 1996. 

3. An analysis of the action taken by Government on the recommenda-
tions contained in the Eleventh Report (I99S-96) of the Committee is 
given in Appendix III. 

NEw DeulI; 
11 March, 1996 

21 PhIIl,lUIIl, 1917 (Silica) 

(v) 

P.ATAPRAO B. BHOSALE. 
C,..."",.", 

Slandlll, COIfUfIiIrn 011 
Urbtut tIIId RIIIYIl 

Development. 

, 



CIIAPTEIl I 
REPORT 

nis Repon of the Studio, Committee on Urban It Rural Development 
(199)96) dcaJs with the action taken by the Government on recommenda-
tioDi contained in their Eleventh Repon on 'Rural Water Supply and 
Sanitation' which was presented to Lok Sabha on 23rd December, 1994. 

2. Action Taken notes have been received from Government in respect 
of .n the 36 recommendations which have been categorised as follows:-

(i) Recommendations/observations, that have been accepted by tbe 
Govcrnment: 
SI. NOI. 2.9, 3.6, 4.3, S.6, 6.3, 7.7, to 7.9, 8.2, 8.4, to 8.6, 9.', 
13.8, 14.4. IS.3 &. IS.4, 17.3 &. 17.4, 18.1 to 18.8. 

(ii) Recommendations/observations which the Committee do not 
desire to pursue in view of Government', replies: 

Nil 
(iii) Recommendations/observations in respect of which replies of 

Govcrnment· have not been accepted by the Committee: 
51. Nos. 7.5. 7.6. 9.4, n.6. 13.7, 14.3 and 16.3. 

(iv) Recommcndations in respect of which final replies of Governmcnt 
are still awaited: 
6.4 and 7.4. 

3. Tbe CoauaIUee require that anal repllello respect vl the ncmrm • 
...... for wbleb only interim replies have been liven by the Goven.llll 
....... be farDIIbed to the e«NDmlttee wltbiD tbnt moatbl vl the priIIDa. 
doa at tbII report. 

4. The Committee will now deal with Action Taken by Govcrnmedt oa 
lOIIIe of the recommendations. 
A. Funds lor Maintenance Purpose 

Recommendations (Para 6.4) 
S. The Committee had recommended that for the effective maintenance 

of water sources and thcir necessary infrastructure in rural areas, adequate 
funds should be madc available to ttae panchayats by the State Govern-
ments. Furthermore, the Central Government should issue uniform paidcli-
DC~ to the State Governments for living adequate powers to the Panchay-
ats at the local level for maintenance purpose, in order to avoid red-
tapism. 

6. ne Ministry in their reply stated that the recommendations of die 
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Committee have been communicated to the StateslUTs for implementation 
aad necessary follow up action. AI relards providin, adequate funds for 
..mtenance, they have stated that they had proposed to enhance the 
provision for operation and maintenance of water supply scheme both 
throu,h plan and DOn-pian funds IDd contribution by the beneficiaries. 

7. The Committee note that aItboIIab tile Government have circulated the 
recommendation 01 tbe Commltt. to StatellVT. lor effective maintenance 
01 water soun:es, yet no adloD .... been taken In respect 01 the 
recommendation 01 the Committee to formulate uniform luldellaes lor 
.. Yiltl adequate power to the Paacbayatl at the local level lor maintenance 
parpoH. They would Uke to be apprlled 01 tbe pldellnes lormulated In this 
nprd and action taken tbereoa. 

B. Otlo~xploulltio,. 0/ ground WilIer 

RecoliUDeDdatioa (Para 7.4) 
8. The Committee had observed that Government had not been able to 

utilise the available ,round water in some areas like in the State of Orissa 
and Bihar even after passin, of four decadea of Independence. Further 
reverse trend had been witnessed in some areas where the Government 
relied on ground-water for providin, short term relief, but, the ground 
water levels are rapidly declinin, leadin, to severe water crisis in many of 
the States. Such over-exploitation of sub-soil w~ter coupled with massive 
deforestation can cause irreversible dama,e to water beds which are not 
being replenished due to soil erosion . . 

9. The Government in the action taken notes stated that the recommen-
dation of the Committee have been forwarded to StateslUTs. Central 
Ground Water. Board (CGWB) and the Department of Wastelands 
Development for appropriat~ action. Under the Sub-Mission on Scientific 
Source Finding Conservation of Water and Recharge of Aquifers, Central 
assistance is provided to the States for conserva:~on of water IIfd recharge 
of aquifers, water harvesting structurea etc. Further they have stated that 
the States have been requested by" the Ministry of Water Resources as well 
as Ministry of Rural Areas and Employment to take immediate action on 
introduction of legislative measures to control over-exploitation of ground-
water on the lines of the Act introduced by the State Government of 
Maharashtra and the Model Bill circulated by the Ministry of Water 
Resources to the States for adoption by the Statea. 

10. The Committee note that the Go ....... "ft ........ States to take 
ICtIon on the recommenatloa 01 tbe Committee with rep ... to check oyer 
.... oItallon 01 sub-soU. Further, States 118ft ..... requested to take 
....... tlve measures on the Unes of the Model Bm draIa ... by the MInIstr)' 
01 Water Resourca. The Commit.. urp dial theJ ........ be apprlled 
about the mala provllloDl enumented Ia .... Model B •• Tbe, would ... 
like to he Inform" about the Ia .... poIIdoD ........... 1M ........ , III the 
Actl by tapectlft States on .... IIDeI fJl tile Model _. 
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C. GuUleIi.., 10 create till 

1'*IN,ed Develop".., 0/ Growul Wllter 

...... • ..... 1Da (P ..... 7.5 " 7.6) 

11. The Committee bad recommcrndcd that the Ministry of Rur" 
Development should take steps in coordination with other related Depan-
DlCnll for recharging the ground water by all possible means includiaa 
traditional and conventional methods. Funher they had recommeaclod till 
framing of fresh pidelines on the national water policy with a view ID 
create an integrated development of around water as well as for _ 
effective use of available surf.ce-water for drinking purpose. 
Pan 7.6 

12. 1be Committee abo recommended that the Rajiv Gandhi National 
Drinking Water Mission (RGNDWM) should tltke all necessary steps like 
lOiI conservation, afforestation. prevention of losses of water through 
evaporation and other methods for harnessing rain water. 

13. Tbe Government in their replies stated that drinking water supply 
schemes in rural area are being implemented by utilization of existin. 
water resources (surface u wen as ground-water). Over exploitation of 
p-ound water is proposed to be controlled through legislative measures and 
schemes for taking up watersbed developmenti conservation of water, 
recllarge of aquifers, etc. Contamination of water is being tackled under 
the activities of Sub-Missions under RGNDWM. They have stated that the 
recommendations of the Committee are being communicated to the States, 
CGWB &\ Depanment of Wastelands Development for appropriate aciton. 
With regard to recommendation at SI. No. 7.6 the Ministry stated that 
steps have been taken towards soil conservation, afforestation, water 
harvesting structures, emphasis on revival of traditional systems and 
technologies. 

14. The CommJtlee are Dot aatlsfted wltb the way the Government bate 
dealt with their recommendations. On the recommendation of the Co ....... 
lee to frame fresb pldellnes to create aD lnteerated development of ....... 
water, tbe Govel'lUllat have furnished the cat.... of dlfferent DepMto 
DlenllMlalstries .alln. with CODRn.tlon of w.ter, rech .... e of aq ..... 
•• They take .rIous YIew of die way the Ministry have passed tbeIr 
......... bl1U1el to the other MlnlstrieslDepartments. The Committee lin 
equaUy dlsm.yed to note the reply furnished by the Government in respect 
of the recommendation of the Committee at SI. No. 7.6. Their recommenda-
lion that RaJl. GaDdhl National Drlnklnl Water Mission should take all 
.,. Uke 1011 eonservation, .fforest.tlon, prevention of loss o! water 
tbroulh evapontJon and other methods of harnesslna rain water, tile 
MiDlltI'1 ha.e limply stated that lteps have been taken as stated ..... ..... Cam-" .. ·· fell .... t die ~t llaft tried to sidetrack the ..... 
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bJ furnlshlnl evasive replies. It II need)_ to point out ben that .te 
drlnklnl water Is the basic neceuJty of human Ofe. Eva after ,..Ui. of 
more than four decades since the Independence, the Governmat could not 
ful8l this basic requirement. Hence, the Committee would Ub to reltente 
their earlier recoanmendatlon and would await positive aedoa by the 
GoverlUnent In tbts respect. 

D. Maintenanu and RepGirs 
Recommendatloa (Para 1.6) 

15. The Committee had recommended that the Ministry of Rural 
Development should put more emphasis on Research and Development 
Methodology to develop cost effective appropriate technoloaies for the 
identification of new sources of water, conveyance of water from the 
source. treatment of tbe contaminated water, ensuring proper distribution 
system. etc. as these are the major activities of the Rajiv Gandhi National 
Drinking Water Mission to be undertaken during the 8th Five Year Plan. 

16. The Government in their reply have stated that guidelines have been 
issued for Research and Developmcnt with emphasis on scientific source 
findinl. improvement of quality control of fluosrislremoval of excess 
fluoride. arsenic etc. It has also been .tated that the annual outlay for 
l'8ICarch and development has also been increased from year to year since 
1994-95. 

17. The Comiplttee appredate that the .. IdeO.. bave been Issued to 
States reaardln&· emphasis on Reaearda A DeveIopInent with reprd to 
Improvement of quaDty, sdenlUlc source ............ control of ft.....w 
removal of excess ftuoride, arsenic etc. and the a.uaI outlay oa R " D .... 
been lDcreased. The Committee urae that the copy of the pidellnes should 
be furnished to them. Besides thll, they would also Uke to be .pprlsed aboat 
the data reprdlnl enhanced annual outlay for research and developmeat 
since 1994-95. 

E. The boblem 0/ ContlUPlilulted WGier Supply 

Recommeadadoa (Para '.4) 
18. The Committee had observed tbat villaSCI in tbe vicinity of IOIIIC 

river or nala are found neglcaed witb tbe result tbat tbele villa,cn UIC the 
contaminated water for drinking purpose and faU prey to sevcnt dile ..... 
The Committee suggested that speedy steps should be taken to provide 
safe drinking water to such villages through pipes and bandpumps. ne 
Committee also suggested that the mission should make necessary arran,e-
ments for providing specialised training equipments as well II keep 
effective surveillance over the use of contaminated water by the rural 
people. 

19. The Ministry in their reply stated that the guidelines for the 
implementation of rural water supply programme provide for first priority 
to coverage of not covered and partially covered (less than 10 Ipcd) 
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habitations and those habitations affected with contamination due to excelS 
chemicals like fluoride, arsenic, salinity, iron etc. No distinction is made 
between the habitations located near rivers/flowing surface water sources 
and others. It has been decided to cover aU NC & PC (Not covered and 
Panially Covered) habitations and severally affected habitations with 
f1uoris and arsenic by 1997. They have further stated that adequate 
arrangements have been made for specialised training for operations, 
maintenance and treatment plants, equipments as well as to keep effective 
surveillance over quality of drinking water supply throujh a network of 
district level laboratories Ion meters, ponable kits, etc. 

20. The Committee note that the Government have not takea any aedoa 
OD their recommendation to prlorltlel provldlnl .. re drlnklnl water to ncb 
vUlaps which are In the vicinity or rlvenlna". The Governmeat have 
ltated that no distinction II made between the habltatlou located aear 
r1verslllowlne surface water sources It others. The Committee leel that 
serious thoulht bas not been liven to the recommeadatlon or the CommIt· 
tee. Hence, they reiterate their earlier recommendation aad would like to be 
apprised about the acllon taken In this reprd. 

F. Financial &: Physical Achievement under CRSP &: MNP 

Recommendation (Para 13.6) 
21. The Committee had observed that population to be covered under 

Central Rural Sanitatioilt Programme under 7th Plan was very small as 
compared to the enormous flow of money. They had recommended that 
Government should adopt a pragmatic approach to tackle this problem and 
to motivate the beneficiaric-s to help themselves and to support this 
programme for attaining better quality of life. 

22. The Government in the action taken notes stated that during 7th 
Five Year Plan population to be covered was less than 30/0 as against the 
target of 25%. Yet it has been stated that the coverage was in proportion 
to the actual utilisation of the outlay under CRSP and State Sector MNP. 
It has also been stated that the programme guidelines were revised durjng 
1993 with special emphasis on health education, awareness and earmarking 
of 10% of funds for motivating the beneficiaries to belptbemsclvca. 

23. The Committee are not latlsfted wltb the evasive rePly furnlsbed by 
the Government tbat the coverage with reprd to Runil Sanitation Proi-
ramme' was in proportion to the actual utilisation of the outlay ander casp 
and State Sector MNP. The Committee note tbat al per the data ·lurnllbed 
by tbe Ministry tbe actual expenditure under CRSP d ....... 7th Plan was 
Ra. 16.58 crores &lainst tbe outlay 0; Rs. 4.20 croftS. AI such actaI 
ex~n«l.lture was 300% more than the outlay whereas the physical acbleYe-
mentlias been stated to be as 30,4 alalnst the taqet of %5%. They laD to 
understand how the Government could calculate that the ~ement 
commensurate with the utilisation of outlay. Even durlne 1992-93, an4 
1993.94, tbe performance was Dot at all satisfactory. The Committee are 
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dismayed to DOte that Rani SaaltadOD bas Dol been liveD adequate 
attendoa .... plte Its YltII ImportlDce '01' atlllDlq better quality or Ufe. The 
Committee, therefore, reiterate their .... 1Ier ncoauneDdatloa ad feel that 
lII'Dest adloD II required In tbII repnI by tile GoY_t • abe country 
am DOt Iffonl to walt more In order to Uve In a hylieDlc coadidoD. 

G. Allocation for Centrtll Rurtll SlIIIiltllion Programme (CRSP) 
RftMIII ......... doa (Para 13.7) 

24. The <;emmittcc had observed that duriDg 1992-93 as fu IS fiDancial 
allocation and the expenditure iDcurred UDder CRSP was concerned. tbe 
performance WIS poor. The physical achievement of taIJet WIS only 
10.81 %. Similuly duriDg 1993-94 the physical achievemeDt was only 
14.82% aaaiDst the financial achievement of 54.17%. Keepina in view tbe 
poor performance duriDg 1992-93 cl 1993-94 the Committee strongly 
I'Ca)mmeDdcd that a serious thought should ,be given to tbe problem of 
niral aanitation and suitable ways and means should be explored through 
result oriented action plan to muimiae the number of beneficiaries as it is 
one of the basic necessity of human life. 

25. The Government in their reply stated that the physical targets 
achieved under CRSP and MNP combined in 1992-93 was 98.17%. 62.63% 
in 1993-94. 94.27% in 1994-95. They further stated that in order to achieve 
better results and to maximise the number of beneficiaries, it has been 
proposed to increase the outlay for CRSP in 1996-97 to atleast Rs. 300 
crores, in ,addition to tbe likely acbievement through private efforts based 
on alternate delivery system through sanitary mUlS and creation of health 
education and awareness under intensive IEC activitics. 

%6. The Committee DOte that the MlDIstry ID their reply have furnished 
the combined ftpns reaardlDl8chievement or physical taraetJ under C;RSP 
" MNP "herea abe oblerYadon or the Committee related to the poor 
perfOl'lDlUlce UDder CRSP wbleb w. 10.81% In 19'2-93 and 14.81% durin. 
1993-94. The Committee take a seriou vae., or the fact that the Government 
111ft tried to m ... d the COIDIIilttee· by putting forth amblpOUl statements. 
They are COD.StraIDed to note tile sbortraU ID abe pertelltqe or physical 
aehleYemeat durlna 1~l-93, 1993-94. or equal eoDCeI'a II the poor 
perfOl'lDlUlce durlq 1994-95 wblch .. lela than 50% up to 15th March, 
1995. The Committee need hardly emp ....... that the fundi earmarked for a 
certain Idleme .hould be speDt ruUy. They mten .. their earlier recommen-
dadon· Itrolllly and would Uke to know from the Government the realODI 
for the poor achievement UDder CRSP. 

H. Construction of individual household latrines 

Recommendadon (No. 14.3) 

27. Tho ColDUlittee had observed that the coveralc of household latrines 
is very smlil i.e. 10% to 12%. They recommended that a serious thought 
IhQUId ... JiveD to the problem of construction of ipdividual household 
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latrines and that proper drainage - system should be linked witli the 
construction of individual household latriDes. Further, more funds, should 
be provided for this programme. 

28. In the action take. notes furnished to the Committee, the Govern-
ment have stated that the recommendations of the Coll)lllittce are ·being 
processed for appropriate foDow-up .action. Further the outlay for CRSP " 
MNP is proposed to be enhanced steeply in 1996-97 alongwith introduction 
of water supply and sanitation in all primary schools. 

2'. Punuant to the recommendation of the Committee to alve a HI'IouI 
view to the problem or COIIItruetIoa of individual household latnaa, the 
Ministry In their rep ... have limply stated that the recommendations an 
helal processed for appropriaUve follow-up actloa. The Com_Itee take 
... loUl DOte or the approach or the Government low ..... their recoaa ...... da-
tIons. They would Uke 10 be apprised about the concrete follow.up action 
taken by the Government. Further they note that the outlay for CRSP and 
MNP Is proposed to be enhanced steeply In 1996-97. The Commltlee Ihouh! 
he apprised about the amount that hu been proposed by the MInistry for 
CRSP " MNP 199'-97 separately. . 

1. Priority to Sanitary Latrines for Women 

Recommendatloa (Para No. 16.3) 

30. The Committee had recommended that top priority should be 
accorded to the construction of samtary latrines for women in the Rural 
Sanitation Programme. Village Sanitary Complex exclusively for women 
should be constructed on a pilot basis where individual household latrine:; 
are not feasible. 

31. The Ministry in their replies have stated that the guidelines for 
implementation of CRSP already stipulate that at least 10% of annual 
funds can be utilised for construction of exclusive complexes for WOffit.:il. 
However, most of the States arc concentrating on construction of indi-
vidual bousebolds latrines in tbe villages rather than complexes for women 
mainly due to the problem of operation and maintenance of such public 
latrines. 

32. The Committee note that priority to .tI1qe sanitary complexes for 
women wal not helnl alven by the States and the excuse furnished by them 
was the problem of operation and maintenance or such pubUc latrines. They 
bave taken a IeriODl view of the tact that States are devlatlnl from 
luldeDnes Islued by the Centre. The Committee recommend that serious 
action should be taken aplDst the defaulter States. They also ulJe thai 
more fundi should he provided for operation .t malnten~DCe of latrines. 



CHAPTER D 
RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 

GOVERNMENT 
Recommeadatloa (Para No.1. 9) 

The Committee feel that it is difficult for anyone to bring water from a 
diltlace of 1.6 kID for I family consisting of 4-S members besides bringing 
water for cattlca. Kccpinc in mind the per capita per day consumption of 
drinkinl wlter i.e. 40 litres as per tbe guidelines issued by tbe Ministry of 
Rural Development one bas to cover a lot of distance every day to fetch 
water. Broadly speaking tbe actual victims are women. The Committee, 
therefore, stronJly recommend tbat tbe Ministry of Rural Development 
should give a serious tbougbt to change this norm to reduce the distance of 
1.6 Km to 0.5. km or so for supplying drinking water. 

RePly or the Government 
Guidelines for implementation of Accelerated Rural Water Supply 

Programme (ARWSP) already provide that once the task of supplying safe 
drinking water witbin the existing norm of one source (hand pump or 
Itandpost) fot. every 250 persons within a distance of 1.6 km in the plains 
and 100 metres elevation difference in the hills is completed in a particular 
State, the liberal norm of supplying drinking water through hand pump or 
staDdpost for 150 persons within the distance of 0.5 kmin the plains and 
SO metres in the bills may be adopted. The need to change the existing 
norms is also proposed to be considered as one of the policy issues by the 
Steering Committee and the Working Group proposed to be adopted for 
the 9tb Five Year Plan. 

[Ministry of Rutal Areas- &: Employment, (Deptt. of Rural Develop-
ment) OM No. G. 1l013/2IV5-TM. I dated 22.12.1995] 

Recommendation (Para No. 3.6) 

The Committee note tbat despite giving top priority to the Rural Wate~ 
Supply Programme under tbe Eightb Five Year Plan, Government bave 
not been able to give due attention and the problem is not taken care of in 
its right perspective. The Committee, therefore, strongly recommended 
that Government should make sincere efforts in order to maximize the 
COYerage· of the Problem Villages. 

Reply or tbe Government 
The Government have taken a number of measures in order to maximise 

tbe coverage of problem villages and the habitations. These measufC$ 
include increase in tbe outlay from year to year (Rs. 1110 crores in 1995-96 

8 
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for RGNDWM as against the revised outlay of Rs. 810 aores in 1994-95 
and tbe proposed outlay of Rs. 2500 crores in 1996-97), tbe delelation of 
powers to States to accord technical approval of schemes under ARWSP in 
order to cut out the delays in the technical approval process, emphasis on 
awareness of health education throup information, education and com-
munication techniques, training at grassroot level and also of professionals 
under National Human Resource Development, effective monitoring, 
reseuch and development, completion of the work of safe drinkinl water 
supply to the problem villages identified in 1985 survey, lnd a time bound 
action plan for coverage of Not Covered (NC) and Partially Covered (PC) 
(with supply level of lell than 10 litre per capita per day (Iped» habitations 
by 1997 i.t. the Golden Jubilee year of India's Independence. 

[Ministry of Rural Areas & Employment, (Dcptt. of Rural Develop-
ment) OM No. G. 11 01 312195-l'M. I dated 22.12.1995] 

Recommendation (Para No. 4.3) 
The Committee find that the data collected through comprehensive 

sruvey conducted in 1991 to identify problem villages both partially and 
fully for supplying drinking water has not been verified so far and no 
action plan bas been chalked out in this regard. The Committee take a 
serious note that the su,rvey conducted in 1991 has not been finalised even 
after the lapse of about tbree years. The Committee recommend tbat tbe 
Ministry should make concerted efforts to finalise an action plan without 
further delay in order to make available water supply to the most 
neFected hard core villages. 

aeply of tbe GOYel'lUDeDt 

The survey coaducted between 1991 to 1993 and validated in 1994 has 
since been finalised. The Ministry has decided to make concerted efforts, 
in coordination with the StateslUTs which implement the prosrammei, to 
make available safe drinking water supply in accordaace with the Annual 
AcIiou pia 10 adI6eYe' die foIIIowina worb by 1997:- . 

(a) all 140975 NC habitations. 
(b) aU 61395 PC habitations with leSs than 10 .Iped. 
(c) 799S habitations seriously affected witb tbe problem of fluorosis and 

prescndy identified 427 habitations affected with anenic. 
(d) water and aani&atiOn facilities to be provided to an primary 1CbooIa. 
(e) Itrenathenm, the in&utructure both at the Centre and States for 

. effective plannin,. implementation and lIIODi~riDl .of die pro-
....... me. 
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(f) effective operation and maintenance of water supply schemes 
throup iIwoIvement of local community and Panchayati Raj 
Institutions. 

{Ministry of Rural Areas " Employment, (Deptt. of Rural Develop-
ment) OM No. G. llOI3./2195-TM. I dated 22.12.1995] 

Recommendadoa (Para No. 6.3) 
1bc ('Ilmmittee do not fully appreciate and agree with the reasons 

advance" .)y the representatives of the Ministry of Rural Development for 
not fulfilling the targets under the Scheme. The Committee would like to 
recommend tbat monitoring mecbanism sbould be strengthened and 
intensified for ensuring a smooth and uniterrupted supply of water in rural 
areas to the village level for the better implementation of the schemes 
meant for the rural people. 

Reply 01 the Government 
The targets under tbe scheme were achieved in 1994-95 and the same are 

likely to be acbieved in 1995-96 also. The monitoring mechanism is being 
strengthened and intensified bOtb in the Centre and the States for ensuring 
llllooth and uninterrupted supply of water and reporting of physical and 
fiDucial progress. Management information system is being revamped by 
pw.g adequate assistance to the States for computerisation and use of 
NlCNET facilities. Monitoring is also being undertaken through the 
aemes of Area Offic:en visiting tbe States and giving necessary feed back 
on the implementation of the pro81'ammes and appropriate corrective 
meuures. 

[Miaiatry of Rural Areas & Employment, (Deptt. of Rural Develop-
ment) OM No. G. 1l01312195-TM. I dated 22.12.1995J 

Recommendation (Para No.7. 7) 
The Committee observe that no separate information was being main-

tained with regard to the coverag~ of rural population through the Piped 
Water Supply Scbeme. The access of rural population through tbe Piped 
Water Supply is very low. The decade began witb the promise that potable 
water will be supplied to tbe entire country by the end of 1990. But the 
Committee note that tbe promise remained unfulfilled. Hence. the 
Committee desire the Ministry of Rural Development to make concerted 
darts to provide water supply through pipes in the plain rural areas in 
Fnera1 and the hilly regions in particular in order to ensure the supply of 
sufficient drinking water in those areas. 

Reply 01 the Govenuneal 
Drinking water supply schemes are taken up based on the availability of 

__ resources, technical and economic viability, cost effectiveness. 
acaeptabitity by the local people, quality of water etc. In tbe hilly regions, 
DeIDCl are mostly based on piped water supply, spring tapped chambers. 
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through hand pumps and pipes in the plain rural areas. It is pto.,a.d 10 
monitor and maintain separate information with regard to cover&II of 
rural population through piped water supply schemes and other system. 

[Ministry of Rural Areas .t Employment, (Deptt. of Rural DcYe~ 
ment) OM No. O. llOl31219S-TM. I dated 22.12.1995] 

RecomlMDda~ (Pua N.. 7.1) 
The Committee also obeerve tbat the drinkinl water problem boca •• 

more acute in summer. It has been observed by the Committee tIlat water 
starved people resort to road blockades, attack Municipality ofAcers, ... 
angry protests to draw the attentioD of tbe authorities to tbeir pupt. The 
Committee take a serious Dote of it as tbis bas been going aD for decades 
without any tangible results. Therefore, the Committee strongly recom-
mended that the Ministry should formulate an effective policy to tackle this 
serious problem. 

Reply of the Government 
It is true that during summer, in arid and semi-arid areas, drinking water 

problem becomes acute panicularly where the schemes are based on hand 
pumps. However, steps are taken to augment the supply through tempor-
ary and permanent measures under Calamity Relief Fund and on-Ioinl 
plan programmes, arranging supply through tankers wherever absolutely 
essential and to take up schemes for c:onservation of water harvesting 
structures to ensure functioning of drinking water sources. States have 
been requested to take immediate action on tbe recommendations of th~ 
Committee to tackle the problem. 

[Ministry of Rural Areas & Employment, (Deptt. of Rural Develop-
ment) OM No. G. l1013/219S-TM. I dated lZ.12.199S] 

Recommendation (Para No. 7.9) 
Further,;t has been observed by the Committee that the people residing 

in hilly and' desen areas are facing more problems than that of the plain 
areas. Hence, the Committee recommend that all out efforts should be 
made and a comprehensive programme should be drawn, up and 
implemented effectively at the earliest to provide sufficient safe drinking 
water supply in these areas. 

Reply or the Government 
In the desert areas schemes are based on 70 Ipcd to cater to the 

requirement of drinking water of human being and cattle. In the hilly areas 
emphasis is given on piped water supply schemes. Based on the results of 
1994 validated survey, a c:omprehensive programme has been drawn up for 
effective implementation to cover all NC and PC (0-10 lpcd) habitations 
with sufficient safe drinking water supply by 1997. 

[Ministry of Rural Areas & Employment, (Deptt. of Rural Develop-
ment) OM No. G. 110131219~-TM. I dated 22.12.1995] 
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a ....... dadoa (Pan No. 1.2) 
no Committee I'OCOIIUDcnd .... t the Ministry mould ensure proper 

maintenance of pubHc .. II aDd adequate fundi should be provided for 
this purpote. Further, it hili been found that in coastal areas, the 
machinery ued for supplyina of water frequently JOCI out of order 
because of presence of salinity in the water. lbe Committee would like to 
recommend that a careful study should. be made to provide appropriately 
designed and good qualitative machines in coutal areu for supplyina of 
drinking water. 

Reply vi the Government 
ne norma of expenditure were pracribed in 1986 for implementation 

by the States for appropriate operadon and maintenance of water supply 
ICbemcs. At present, 10% of ARWSP and 10% of MNP annual funds arc 
allowed to be utililcd for O.tM of water supply schemes, the balance cost 
is to be met out of noo-Plan funds of the States and contribution, wherever 
possible, by the people. As re.ards appropriately desilned and aood 
quality machin~ to be issued in coatal areu for supply of drinking water, 
the rcc:ommendation of the Committee has been communicated to the 
States which implement the proaramme. 

[Ministry of Rural Areas cl Employment, (Deptt. of Rural Develop-
ment) OM No. G. 1l0131219S·TM. I dated 22.12.1995] 

Recommendation (Pan No. • ... ) 
The Committee would like to recommond that the Ministry of Rural 

Development should evolve a formula/guidelines IS per the requirement of 
the region for the maintenance of hand pumps and other necessary 
infrastruct~re for supplying water in each village. Some amount should be 
allocated for the maintenance of the ongoing schemes. 

Reply of the Government 
Instructions· were issued in -December 1994 for appropriate operation and 

maintenance of water supply schemes by sharing the cost in the ratio of 
30:30:25:15 by the Central Government, State Government, Panchayats 
and the beneficiaries. It has also been stipulated that ordinary repairs 
should be the responsibility of the Panehayats and Village Level Water. 
Committees and major repairs to be carried out by the block level officers 
of the implementing departments. Ultimately, the responsibility for opera· 
tion and maintenance of schemes mould be that of the Panchayats. During 
the initial period of three years, grants will be given to the Panchayats at 
the existing rate for operation and maintenance. The Panchayats would 
have the powers to raise resources for meeting the cost of 0 cl M. It is 
also proposed to change the existiilg system of 100/0 of annual MNP and 
ARWSP otulay to be used for operation and maintenance by introducing a 
separate component for determining the total requirement towards O&M' 
as per the norms and thus sharing the total cost as 30:30:25:15 by the 
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Centre, State, hachayats 8nd the beneflciaria respectively. This would 
defiDitely rault in improvemcnt of the operation and maintenance of tbc 
IChema. 

(Ministry of Rural Areas It Employmcnt. (Dcptt. of Rural Develop-
ment) OM No. G. 110131219S-TM.I dated 22.12.1995] 

R ............... tIoa . (Pan No. '.5) 
The Committee also strongly recommend that women need to be 

IIIOCiated with the community participation efforts siDCe most of them 
have to carry water from Ionl distances in rural arcas. They have to spend 
lot of their time in water coUoction and transportation. Whenever there is 
a breakdown in water supply •. it is the woman who suffers the most. The 
Committee. therefore. recommend that the decision on tbe coveraae of a 
villale or to treat a villale as a problem villa Ie. the Mahila Members of 
Villale Panchayats and Women groups should be involved and a 
reasonable number of women should be represented in the villaaes water 
monitoring Committee. The Mission should adhere to these basie thinp by 
providing information. education and training to women-mass in the rural 
areas. 

Reply at tbe GOYenlIDeat 

Instructions already exist for community participation and consultation 
with . the women representativell for selection of aites, ccrtificates for 
completion of schemes and as members of water and sanitation Committee 
at the habitation. villaae. block and district levels to CDSure their active 
participation in the prolrammc at all IItagclI. A copy of the instructions 
already issued is enclosed. Guidelines have also been issued for 
Information, Education. Communication and National Human Resource 
Developmcnt/training at grass root level. Copies of these guidelines arc 
Muached. 

[Ministry of Rural Areas & Employment. (Dcpu. of Rural 
Development) OM No. O. l1013MS-TM. I dated 22.12.199S) 

Recommeadadon (Pan No. I.') 

As regards the maintenance and repairs of band pumps and water pipes 
the Committee recommend that the Ministry o~ Rural Development should 
put more cmpbasi.'I on research and development methodology to develop 
c:ost effeetive appropriate technologies for the identification of new sources 
of water. conveyance of water from the source. treatment of the 
contaminated water. enluring proper distribution system, etc. as these are 
the major activitics of thc Rajlv Gandhi National Drinking Water Mission 
to be undertaken during the 8th Five Year Plan. 
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Reply 01 a.. GoverDlMlla 
Guidelines have also been issued for Research and Dcvelopment with 

empbuil on antif¥: lOurce findinl. improvement of quality, control on 
ftuoroaillrcmoval of excess fluoride. arsenic etc. The annual outlay for 
research and development has also been increased from year to year since 
1994-95. 

[Ministry of Rural Areas " Employment. (Deptt. of Rural 
Development) OM No. O. llOl31219S-TM.I dated 22.12. 1995]. 

CGlllDllDas of abe COIIIIDiUee 
(Please see Paraaraph No. 17 of Chapter I of the Report.] 

Recoaaaaeadadoa (Pan No. 9.5) 

The Committee further recommend that the Ministry of Rural 
Development should strengthen its monitoring mechanism and issue 
uniform guidelines to the State GovcrnmcntslUTs rcquestinl them to take 
necessary steps to save the existing sources of water from pollution and 
contamination throughout the country. 

Reply of the Government 

The monitoring mechanism is being strengthened through the scheme of 
uea officers. computerisation of the implementin, departments in the 
States and monitoring of water quality. Based on the results of the survey 
relating to quality of drinking water in rural habitations. the State 
GovcmmentalUTs have been requested to prepare projects to overcome 
the problem and to ensure supply of safe drinking water in the affected 
habitations through alternative safe sources and/or treatment plants. 

[Ministry of Rural Areas " Employment. (Deptt. of Rural 
Development) OM No. G. llnnl2l9S-TM.I dated 22.12.199S.] 

Recommendation (Pan No. 13.8) 

The Committee further recommend that. with the ehanJinl situation. the 
age old conventional methods of sanitary latrines should be replaced by the 
bettcr modern sanitary equipments as per the suitability of local and 
regional conditions. 

Reply of th~ Gov~rnmeat 

A Committee was constituted to evolve technical options as per the 
suitability of local and regional conditions. The report of the Committee is 
expected shortly for preparation of technical guidelines to supplement the 
general guidelines of implementation of CRSP for the guidance of States! 
UTs and other implementing agencies including NOOs. 

[Ministry of Rural Areas & Employment. (Deptt. of Rural 
Development) OM No. G. l1013I219S-TM.I dated 22.12.1995.] 
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RecollUlleDdatJoa (Para No. IS.3) 
The Committee recommend that all dry latrines in the rural area sbould 

be converted into pour flush or other suitable types of latrilla. 
Reply ~ abe Goverameal 

The general guidelines of impleme~ation of CRSP already provided for 
conversion of all dry latrines in the" rural areas into two pit pour flush 
latrines. 

[Ministry of Rural Area & Employment, (Deptt. of Rural 
Development) OM No. 0.' 110131219S-TM.J dated 22.12.1995) 

Reco ........... tloa (Pan No. 15.4) 
The Committee also recommend that this prop1UlUlle should be siven 

top priority in view of its importance for the health and hypene of miUions 
of people living in rural areas as well as for environmental protection. 
Necessary s'teps should be taken up by the Ministry of Rural Development 
to achieve the physical targets at the earliest on the basis of whole village! 
bastis. 

Reply 01 tbe Goverament 
The guidelines provide for conversion of dry latrines in rural areas on 

top priority basis. Most of the States have informed that at prescnt there 
are no dry latrines in rural areas. The matter is being pursucd witb the 
remaining states to ensure that such latrines, wherever still existing should 
be converted into sanitary latrines ~Y the end of the 8th Five Year Plan. 

[Ministry of Rural Areas " Employment, (Depu. of Rural 
Development) OM No. G. IlOI312195·TM.I dated 22.12.1995] 

Recommendation (Para No. 17.3) 
The Committee appreciate the efforts made by the Ministry of Rural 

Development for encouraging more and more rural people to participate in 
the various sanitation programmes launched by the Government. The 
Committee recommend that the Ministry should provide adequate 
infrutructure for giving wide publicity to the basic necessities and 
importance of maintaining sanitation through T.V., Radio, Cinema, 
Newspapers and educational institutions for generating awareness among 
rural people. The programme for people's participation should be made 
more attractive 10 that the people may come forward for effective 
prOJrBmmes pertaining to maintenance of better health and sanitation. 

Reply f1l the GOftl'llllleDt 
11Ie recommendations of t."e Committcc arc. being implcl!:Jontod u 'part 

of tbe IEC auidelines rcfeue4.,to earlier 'for effectJvo implementation of 
the proaramme pertaining.o maintenance of better health and sanitation: 

(Miailtry of Rural Area cl ElftPIoymcnt. (Deptt. of Rural 
Development) OM No. G. llOtll2l9S-TM.I clUed 22.U.l995] 
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_ ...... 1_ (Pan No. 17.4) 

1be Committee funber recommend that sufficient funds sbould be .... 
Iylllable to proplpte the usefulneu of hypenic conditiou and create I 
seDIC of social responsibility towards the cIeanIineu 8180111 the YilJa&en 
and strict Yiailance should be maintained over tbe YiUap wbere the 
sanitation programme hu not taken off satisfactorily. 

Re..., 01 the COYel'lUDlllt 

In Iddition to 10% of tbe annual outllY eamarked for IEC actiYitiea 
under CRSP, RI. 14 c:rores hu been eamarked for 1995·96 for setting up 
of IEC cells in the States, publicity. printini etc. in order to propapte the 
usefulncss of bypenic conditions and create a sense of social responsibility 
towards sanitation facilities and sanitary upeas of driaking wlter. It is 
propoIcd to enhance this fund to Rs. 20 crore in 1996-97. 

[Ministry of Rural Areu &. Employment. (Deptt. of Rural 
Development) OM No. G. llU131219S-TM.I. dated 22.12.1995] 

RecomlUnd.tlon (Para No. 18.1) 

One of the objectives of the Rajiv Gandhi National Drinkina Water 
Million is to make a provision for supply of drinking water to the people 
of the country. The Committee desire that the Government should take 
necessary steps to ensure supply of safe drinking water to all the villages to 
fulfill the objective. 

Reply 01 tbe Coyel'lUlllDt 

As Itated earlier. it hu been decided to ensure supply of safe drinking 
water to all the NC and PC (less than 10 LPCD) habitations by 1997 
throuab a time bound action plan in c:l0le consultation IUId coordlnadoa 
with the States and other implementing agencies. 

(Miniltry of Rural Area &. Employment, (Dopa; of RanI 
Deyelopment) OM No. G. llOI31219S-TM.I, dated 22.12.1115] 

RecoIuiIDdatIoI (Pan No. 11.2) 

The Committee find tbat the Ministry of aural Developlnent have DOl 
clearly defiaed the concept of diffic:ult viUagcs and problem vii ..... 
1bercfore, die Committee would like to recommeDCI tbat the MiDiItry 
*-Id pvc a better dlouPtto make a clear cut diatiactioa ..... die 
two. Tbis would belp tbe Govemment to impicmeAt die ICbeme tn I ript 
pcnpecdve.. . 
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Reply 01 tbe GOverDllleDt 

ID order to overcome the defmitional problem of difficult villasCl and 
problem vUlqea, it hu DOW been decided to implement the programme in 
tcl'lDJ of habitations cateloriscci as not covered, partially covered (leu than 
10 LPCD and leas than 10-40 LPCD) with the same order of priority, 
alonpith parallel priority to habitations effected with the quality problem 
of fluorosis/excess fluoride and arsenic. 

[Ministry of Rural Areas &. Employment. (Deptt. of Rural 
Development) OM No. G 110131219~TM.I, dated 22.12.1995] 

Recommeadalloa (P .... No. 11.4) 

The Committee observe that different schemes are beinl implemented 
by the Government in the rural areu for the purpose. Every year ODe or 
the other scheme comes up and the ongoing projects are left unfinished. 
This leads to loss of huge expenditure and waste of infrastructure 
developed. The Committee. therefore. recommend that as far as possible 
duplication of schemes for the same purpose should be avoided and the 
onloing projects should be reviewed before starting a new project for the 
same purpose, 

Reply of the Goveroment 

As recommended by the Committee. it is proposed to monitor the 
timely implementation of the schemes through intensive management 
information system and appropriate monitoring and evaluation. In the 
annual plan discussions and the yearly action plans. the first priority is 
given'to provision of plan funds for completion of ongoing critical projects 
to maximise the benefit to the users and to pr~vide barest minimum outlay 
for taking up new schemes after earmarking sufficient funds for the 
incomplete/ongoing schemes. Duplication of schemes is avoided at all 
costs. New schemes/projects are not allowed to be taken up where through 
effective operation and maintenance and rejuvenation, the existing schemes 
can be put to functional use, The recommendations of the Committee wiJI 
also be kept in view in the forthcoming annual plan discussions for 
1996-97. 

(Ministry of Rural Areas & Employment, (Deptt. of Rural 
Development) OM No. G. 11013I219~TM.I. dated 22.12.1995] 

Recommendation (Para Nfl. 11.5) 

The Committee stress that the problem of Rural Sanitation should not 
be considered in an undimensional angle and limited in scope. There 
mould be an integrated approach and co-operative effort by Central 
Government. State Governments. Local Bodies and the beneficiaries 
themselves to make it a success. 
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RepIJ 01 tile G ........ eat 
The recommendations of the Committee have been communicited to the 

Statu for foUow up ICtion. An intearated approach is be~1 adoptod by 
appropriate coordination with the implementing aaencies and IIDona the 
various proarammes like CRSP. MNP. Rural Housina, JRY, Indira Awau 
Yojua etc. to maxilRiIc the benefits and the results. 

[Ministry of Rural Areas .t Employment, (Deptt. of Rural 
Development) OM No. O. 110131219~TM.I, dated 22.12.199S) 

IlecoaIIDtDIIatIoa (Para No. II.') 
The Committee note that the schemes for Rural Sanitation launched by 

the MiDiltry of Rural Development have not beeri able to make sufficient 
impeel on the rural life. A close monitorin, is required. in the cue of 
Onaoial projects. The Committee ~commend that effective steps should 
be taken to stren,then the monitorin, system to ensure proper 
implementation of the schemes and utilisation of funds to keep them on 
the right track. The Committee desire: the Ministry of Rural Development 
to effectively discharge its role Gf proper mana,ement for the 
implementation of schemes in letter and spirit. 

Reply or the Government 
The recommendations of the Committee is noted for strict compliance in 

coordination with the Stateslimplementing agencies. 
[Ministry of Rural Areas &. Employment, (Deptt. of Rural 

Development) OM No. O. 1l0131219~TM.l, dated 22.12.1995] 

Recommendation (Para No. 18.7) 
The Committee are of the opinion that sanitation and health are 

complementary to each other. Improper disposal of industrial wastes, 
human excreta. solid and liquid wastes lead to unfavourable hUirdous 
environmental conditions and lack of personal and food hygiene have been 
major facton responsible for many killer and epidemic diseUCI. Therefore, 
the Committee recommend that the: rural sanitation proaramme should be 
implemented effectively. Besides. better sanitation would also help in 
maintainin, a pollution free environment. Hence the Committee, desire 
that a model villa,e in every district should be created in order to 
encourage people's participation and generate awarenesi amon, the rural 
people to hive a better health and hygiene. . 

Reply. of tbf Government 
The recommendation of the Committee is ac:cepted for implerdtntatioh 

on priority basis. The concept of model sanitation includina the packqe of 
ICvcn components of sanitation is being implemented in the viUaaes 
recommended by the members of the Standinl Committee. In addition, 
model Iinitation activities have been taken up in a number of other 
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viJlaaes recommended by the states. As provided in the auidelines. the 
states wiD be requested to take uplformulate projects for a model vi .... e 
bein, taken up in every district. 

[Ministry of Rural Area cl Employment. (Deptt. of Rural 
Development) OM No. G. llOI31'1.11J5-TM.I. dated 22.12.1995] 

Reconuneadatlon (Para No. 18.8) 
The Committee obeerve that the implementation of schemes and 

proarammes penainina to sanitation is fir from satisfactory. Hence. there 
is a need to chan,e the Itrateay to deal with these buic problems. 
Furthermore. the Committee recommend that the problema of rural water 
supply and sanitation should be dealt with in an intearatcd manner. 

Reply f1l the GOftl'lllllalt 
The recommendations of the Committee is acc:cpted for implementation. 

The strategy for implementation of rural water supply and sanitation is 
constantly reviewed with a view to deal with the bllic problems and to 
achieve better results. Since rural water supply and rural sanitation are 
beina dealt with under Rajiv Gandhi National Drinkilll Water Mission. an 
integrated approach is being adopted. The guidelines on NHRD. R&D. 
etc. are also directed towards this objective. 

(Ministry, of Rural Areas &. Employment. (Deptt. of Rural 
Development) OM No. G. 1l013/1195-TM.I. dated 22.12.199S] 

Reeommendatlon (Pan No. 5.6) 
The Committee recommend that to implement this programme in a right 

perspective the Ministry of Rural Development should have a 
camprehensive data pertaining to the new villages/new bastis with water 
quality problems. Villages where the sources are drying up and thoac 
villages which are facing problems of water conservations etc. 

Reply of tbe Government 
The survey results of 1994 on the status of drinking water supply in rural 

habitations contain comprehensive data pertaining to the new villages/new 
bastis with water quality problems. The broad statewise details are liven at 
App,,,diz-//. The State Governments have been requested to identify tbe 
villageslhabitations where the sources are drying up and those viDages 
which are faciog the problem of water conservation etc. Step! have been 
taken to provide safe drinking water in phllCS depending upon the annual 
outlay ~ to provide potable drinking water from alternative safe sources or 
treatment plants under the Sub-missions dealing with the quality problems. 
It is also proposed to take up schemes for water conservation. recharge of 
aquifers in those areas where sources are drying up and involve water 
conservation. ' 

[Ministry of Rural Areas &. Employment. (Deptt. of Rural 
Development) OM No. G. l1013I2195-TM.I. dated 22.12.1995] 
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Recom ......... 1oa (hn No. 14.4) 

So far as the cost for construction of latrines is coacerned, the 
Committee recommend tbat the amount of aaiatance for construction of 
Iatriae should be reviled by keepina in mind the COlt escalation of 
materials. 

Reply 01 the Cove ........ , 

lbe proposal for increase in the unit cost of sanitary latrines in some of 
tbe states which have requested for such revision due to the cost escalation 
of materialsllabour chilies, is under consideration. The decision of the 
GovernmeDt will be communicated to tbe concerned States and based on 
the revised unit COlt, the amount of auillance &om the Central 
Government will be regulated/revised. It· may, however, be mentioned 
that ever since October 1993, all the states were permitted to meet, out of 
their MNP funds, the difference between the actual unit cost/contribution 
from the beneficiaries and the limits prescribed under the CRSP guidelines 
(Ra. 2SOO a unit cost and Rs. 1,000 per latrine as central subsidy and 20% 
contribution by the userlbeneficiary respectively). 

[Ministry of Rural Areas & Employment, (Deptt. of Rural 
Development) OM No. G. 110131'219~TM.I, dated 22.12.1995] 

Recommendation (Para No. 18.3) 

The Committee note that in coastal areas the water contains alkaline and 
other chemical elements which is not fit for domestic use. The Committee 
would like to rec:ommend that the Government should adopt latest 
teehnoloJies for the treatment of such available water resources in order to 
provide safe drinking water to the rural people living in coastal area. 

Reply of the Govemmeat 

The Government accept the recommendation of the Committee. All the 
states have been permitted to provide potable drinking water throup 
alternative safe sources from distance or by adopting latest technologies for 
tbe treatment of excess fluoride, excess iron, excess salinity and any otber 
chemical element' through treatment plants if no other techno-economic 
option is feaSible. 75% of the cost of such approved projccts is provided as 
central assistance under the Sub-mission Proaramme and the balance 25% 
has to be met by the states out of their MNP funds. 

[Ministry of Rural Areal &. Employment, (Deptt. of Rural 
Development) OM No. 0. 1101~~TM.J, dated 22.12.1995] 
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CHAPTER IV 

RECOMMEND A nONS IN RESPECT OF WHICH REPLIES OF 
GOVERNMENT HA VE NOT BEEN ACCEPTED BY mE 

COMMllTEE 

Recommeadadoa (Pan No. 7.5) 

The Committee note that rural India has been facing certain problems 
due to the non-utilisation of existing water resources in some areas, and 
over-exploitation of ground water or contamination of water due to 
population explosion and industrialization in some other areas. Therefore, 
the Committee strongly recommend that the Ministry of Rural 
Development should take steps in coordination with other related 
Departments for recharging the ground water by all possible means 
including traditional and conventional methods. Thc need of the hour is to 
frame fresh guidelines on the national water policy with a view to create an 
integrated development of ground water as well as for an effective use of 
available surface water for drinking purpose. 

Reply of the Government 

Drinking water supply schemes in rural areas arc beina implemented by 
utilisation of existing water resources (surface as well as ground water). 
Over-exploitation of ground water is proposed to be controlled throup 
legislative measures and schemes for taking up watershed development, 
conservation of water. recharge of aquifers etc. Contamination of water is 
being tackled under the activities of Sub-missions under RGNDWM. De 
recommendations of the Committee arc also beina communicated to the 
States, CGWB and Department of Wasteland Development for 
appropriate follow up action. 

[Ministry of Rural Areas & Employment, (Dept!. of Rural 
Development) OM No. G. llOI31219S-TM.I, dated 22.12.1995J 

CGII .. lleall or the Committee 

[Please see Paragraph No. 14 of Chapter I of the Report.) 

Reeommeadatlon (Pan No.7.'> 

The Committee further recommend that the Rajiv Gandbi National 
Drinking Water Mission should take all necessary steps like soil 
conservation, afforestation. prevention of losses of water tbrouab 
evaporation and otber methods for hamcuia. rain water. 
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.,1, 01 tbe Govern .... t 

As stated earlier. steps have been taken towards soil conservation. 
afforestation. water harvesting structures. emphasis on revival of 
tnditional Iyltems and technologies. 

[Ministry of Rural Areas & Employment. (Dep~t. of Rural 
Development) OM No. G. 1l0131219S-TM.I. dated 22.12.1995] 

Comments of the Committee 

[Please $~~ Paragraph No. 14 of Chapter I of the Report.] 

Recommendation (Pan No. 9.4) 

The Committee note that the supply of drinking water is the major area 
of co~~~ as rural w~tcr supply is concerned. It is found that villages in 
the vlelnaty of some nver or nala arc often neglected with the result that 
these villagers usc the contaminated water for drinking purposes and faU 
prey to several d.iseascs. T~e ~ommittce suggest that speedy steps should 
be taken to prOVide safe dnnkmg water to such village through pipes and 
handpumps. The Committee also suggest that the mission should make 
necessary arrangements for providing specialized training equipments as 
well as keep effective surveillance (wer the use of contaminated water by 
the rural people. 

Reply of the Government 

The guidelines for implementation of rural water supply programme 
provide for first priority to coverage of not covered and partially covered 
(leu than 10 lpcd) habitations and those habitations affected with 
contamination due to excess chemicals like fluoride. arsenic, salinity, iron 
etc. No distinction is made between the habitations located near rivers! 
ftowin,lurface water sources and others. It has been decided to cover all 
NC and PC habitations and severely affected habitations with fluorosis and 
ancnic by 1997. Adequate arrangements have been made for specialised 
traiain, for operation and maintenance and treatment plants. equipments 
• well u to kccp effective surveillance over quality of drinking water 
supply through a network of district level laboratories. Ion meters. 
portable kits, etc. 

(MiaiItrY of R.ural Areas" Employment. (Deptt. of R.ural Development) 
. OM No. G. l101312t1JS-TM.I, dated 22.12.1995J 
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c_ .... a. of the c .. llllttee 

[Please J« Paragraph No. 20 of Chapter I of the Report.] 
(Recommeadatlon (Pan No. 13.6) 

lbe Committee are· distressed to note tbat population to be covered 
under Central Rural sanitation programme under 7th Plan very Imall .. 
compared to the enormous Dow of money. Due to lack of adequate 
sanitation in rural areas the overall rural development proll'ammes have 
lOt Ituek. Therefore. the Committee would like to recommood that the 
Ministry of Rural Development should adopt a prapnatic approacb to 
tackle this problem and to motivate the benefieiariel to help themselves 
and to IUpport this programme for attaining better quality of life. 

Reply of the Gove .......... t 

It is true that at against the target of 25% of rural population to be 
covercd with sanitation facilitics during 7th Five Year Plan. the actual 
coverage was less than 3%. However. the coverage was in proportion to 
the actual utilisation of the outlay under CRSP and State Sector MNP. 
Based on the experience of implementation of the programme upto 1992. 
the programme guidelines were revised in 1993 with special emphuis on 
health education. awareness and earmarkin, of 10% of funds for 
motivatina the beneficiaries to help themselves and to support this 
programme for attaining better quality of life. It is proposed to implement 
IEC activities in selected 6S districts in the country in 1995-96. A copy of 
the guidelines communicated to the states regarding IEC is enclosed. 

[Ministry of Rural Areas & Employment, (Deptt. of Rural 
Development) OM N. G. 11 01 Jl2l95-TM.I. dated 22.12.1995] 

COIIUDeDa. of th~ COIIUDIttee 

[Please Jee paragraph No. 23 of Chapter I of the Report.] 

Recommendation (Para No. 13.7) 

The Committee observe that an outlay of RI. 60 crora h.. been 
earmarked for 1994-95 for rural sanitation. The Committee rept to note 
poor performance vis-a-vis expendi&urc incurred on the Pro,ramme durin, 
1992-93 the physical targets achicved were only 10.81% durin, 1992-93. 
Similarly. during 1993-94 the utilisation of funds was to the tune of 
RI. 16.15 crores .against the plan outlay of RI. 30 crores (December 1993) 
i.e., 54.17%_ while the physical achievements were of the order of 34644 
units apinst the tar,ct of 233697 units i.c .• only 14.82%. Kcepin, in view 
the poor performance during the lut two financial yean. the Committee 
ltrOa&ly recommend that a serious thou,ht should be pvcn to the plOblem 
of rural sanitatiOn and suitable ways and mcana abould be explored 
tbroup result oriented action plan to maximize the aumbe'" of 
benefic:iarica .. it is one of the bait neCCllitiel of buman life. 
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..,., fIl tbe GOftI'IIIDIDt 

Tbe pbysical taraets achieved under CRSP and MNP combined in 
1992·93 wu 98.17% (51.272 uniu under CRSP and 2.81.766 sanitary 
latriaes UDder MNP apinst the tallet of 90.285 and 2.48.977 respectively). 
62.63% ia 1993-94 (1.34.190 units under CRSP and 1.77.779 unit. under 
MNP apiDIt the taraet of 2,11,943 and 2,86.132 under MNP reapectively). 
The ac:bievemeots in 1994-95 wu 94;27% (5.91.354 units constructed 
.,uBlt the taJ)ets 6,27.276 combined under MNP " CRSP). The tallet of 
1995·96 bu been increased to 757.559 sanitary latrine. alainst which tbe 
actual achievements upto September 1995 wu 1.63.583 units. The tallet 
for the year illikely to be achieved. In Order to achieve better results and 
to muimile tbe number of beneficiaries, il is proposed to increase the 
outlay for CRSP in 1996-97 to atlcut RI. 300 erara, in addition to the 
likely .cmevemeots through private efforts bued on alternate delivery 
system throu,h sanitary mans and creation of health education and 
awarenell under intensive IEC activities. 

[Ministry of Rural Areas " Employment. (Deptt. of Rural 
Development) OM No. G. llOl31219S·TM.I. dated 22.12.199S] 

Commeall or the Cpmmlttee 
[Pleuc set Paraaraph No. 26 of Chapter I of the Report] 

Recoauaeadatlon (P.... NO. 14.3) 
The Committee observe that the coverale of construction of household 

latrines is very small. At present the coverage is only 10 to 12% and about 
88 to 90% of it still remains to be tackled. Keepin, in view the slow 
JfOWth of construction of sanitary latrines under this pro,ramme. the 
concept of total sanitation is till a far cry. After taking into account the 
YIlt liP between the tar,et and achievements .... d the poor performance 
by tbe Ministry, the Committee stron,l,. recommend that a .erious tholllbt 
Ibould be liven to the problem of construction of individual household 
Iatriaea. 1be Committee further recommend that proper drain. system 
should be linked with the construction and maintenae of .... itary latrina 
ad more fundi should be provided for this pro ....... mc which is the baic: 
unit of providin, a areater impetus to rural sanitation propamme because 
IUCb facilities are required to be provided (to cover the entire rural 
population) on an enormous scale. 

Reply fIl tbe Go ...... t 
The problem of rural sanitation pro,nmme .... been looked into by the 

Committee of Secretaries headed by Secretary (Health) which hu 
recommendeCI a Technolou Million on Environmental Saaitation ad 
Hypene iDcludin, Rural Environmenta' Sanitation and Hypeae u oae of 
the subRI_ODI. The recommendations of the Committee are beiD, 
prot:lIlIlOd for appropriate follow up action. Construction of drains is part 
of the Ceatrally SponlOJeCI Rura' Sanitation Propmme aIoapith 
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construction of individual household latrines. The outlay for CRSP ad 
MNP is proposed to be enhanced steeply in 1996-97 alonpith introduction 
of water IUpply and sanitation in all primary schooll. As rcprcIJ coven. 
of the population other than below poverty line, tbis is proposed to be 
achieved tbrouah intensive health education, awarencu, creation Of 
demand, use of alternate delivery system of sanitary marts and !elf 
IUpportiq proaramme of acquisition of sanitary latrinel U a IOCiaI prestip 
havi... reaard to similar facilities being acquired by BPL people under 
aovemment assisted programmes which will provide an impetus to the 
Fneral public: to acquire the facilities on their own. 

[Ministry of Rural Areas " Employment, (Deptt. of Rural 
Development) OM No. O. 1l0131219S·TM.I, dated 22.12.1995] 

Com ...... of abe CoauaIttee 

[Plcue sa Paragraph No. 29 of Chapter I of the Report] 

RecoDUDeadatlon (hn No. 16.3) .. 
The Committee observe that Public Latrines have not proved to be very 

successful in the past. In view of the difficulties experienced by rural 
women in some areu, where individual household latrines are not fcuible, 
villa. sanitary complexes exclusively for women could be constructed on a 
pilot buis. The Committee strongly recommcnd that this radlity for 
women should be Jiven top priority in the Rural Sanitation Proaramme. 

Reply ., Ihe GOftfDllllllt 

The recommendation of the Committee hu been communicated to the 
States for implement.tioa. The luidelincs for impleaaeatatioa of CRSP 
already stipulate that atleut 10% of annual fundi can be utililed for 
construction of excl.ive complexes for women. However, IIIOIt of tbe 
States are COac:entratial on construction of individual houlcbold latrines in 
the vOllies ratber than complexes for women mainly due to tbe problem 
of operation and .maintenance of IUch public IatriDel and preference to 
individual houaehold latrines. 

(Miniltry of Rural Areal .t EmploylDCDt. . (Doptt. of RunI 
Developmcnt) OM No. O. 1101lfZ11J5-TM.I. dated 22.12.1995) 

(PIeae 1ft Paraaraph No. 32 of Chapter I of tile Repon) 



CHAPTER V 
RECOMMENDA nONS IN RESPECT OF WHICH FINAL REPLIES 

OF GOVERNMENT ARE STILL AWAITED 

JlKom ........ tloa (Pan No. '.4) 
The Committee also recommend tIIat for the effective maintenance of 

water lOurces and tbeir ncccuary infrutructurca in rural area adequate 
fundi should be made available to tbe Panchayatl by tbe State 
Governments. Furthermore. the Central Government sbould iuue uniform 
pidcliDcs to the State Government for pvina adequate powen to the 
Panchayatl at tbe local level for maintenance purpose. in order to aviod 
red tapilm. 

Reply of the Govel'lUDellt 

The recommendations of the Committee hIve been communicated to the 
State&IUTs for implementation and necessary follow up action. 
Instructions (copy enclosed) have been issued on effective operation and 
maintenance of water supply schemes in rural areu, particularly relatina to 
clean and aesthetic environment around hand pumpslstandposts. It is allO 
propolCd to enbance the provision for operation and maintenance of water 
IUpply schemes both throuah Plan and Non·Plan funds and contribution by 
thc' beneficiaries. 

[Ministry of Rural Areu It Employment. (Deptt. of Rural 
Development) OM No. G. llOl31219S·TM. I, dated 22.12.1995] 

Commentl of abe Committee 

IPicuc 6ft ParaJl'aph No.7 Chapter I of the Report] 
_...-dad ... (Pan No. 7.4) 

The Committee oblervc tbat even after pauin, of four decadea of 
independence. Government bave not been able to utilise the available 
around water in some areas Ulte in the States of Orissa and Bibar. 1bc 
Committee further observe that the reverse trend hu allO been witneued 
iD lOme areu wberea tbe Government relied on pound water for 
providin, short term relief. but, the pound water Ic~" are rapidly 
dedinina lcadia, to ICvere water crisis. It hu adversely affacted the wells 
In many Staa like up, Rajasthan. Qujarat. Maharuhtra, Madhya 
Pradesh. Tamil Nadu, Kamataka and Andhra Pradesh. Such over 
exploitation of sub soil water coupled with m .. ive deforestation can caue 
irrevcnible damaac to water beds which are not beina replenished due to 
soil erosion. 
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Reply of tbe Goveruaeat 
The recommendations of the Committee hu been communicated to the 

SlaleIIUTs, Central Ground Water Board (COWB) and the DepartmeDt 
of Wutelancl Development for appropriate action. DriDkina .ater supply 
acmes in rural areu are bued both on Jl'ound ancllUl'facc .ater. Under 
the Sub-Mission on SCientific Source Findi.... Conservation of Water ad 
Rechar,e of Aquifers (now named as Sub-Million on SutainabilitJ), 
centnl uaistance is provided to the State. for conacrvation of .ater aacI 
rccbarae of aquifers, water harvestinl structures ctc. MiDiItry of Water 
Reaources has also introduced a Centrally SpoDlOrcd Scheme for this 
purpose. The States have been requested by the MiDiItry of Water 
Rcaourccs as wcD as Ministry of Rural Areas and Employment to take 
immediate action on introduction of legislative meuurea to control over-
exploitation of J!'Ound .ater on the lines of tbc Act introduced by the 
State Oovt. of Maharashtra and the Model Bill circulated by the Ministry 
of Water Resources to the States for adoption by the States. 

[Ministry of Rural Areas & Employment. (Deptt. of Rural 
Development) OM No. G. l1013/2195-TM.I dated 22.12.95] 

Comments or the Committee 
[please su Paraaraph No. 10 of Chapter I of the Report.] 

NEWDEWI; 
)flITCh II. 1996 

Plullguna 21, 1911 (5ab) 

PRATAPRAO B. BHOSALE, 
Chtlimu" •• 

Standing Comm;II~~ 011 
UrN" ad RlU'tII Dnfiopm."t. 



APPENDIX I 
MINUTES OF THE 28TH SITIlNG OF 

THE COMMI'ITEE ON URBAN cl RURAL DEVELOPMENT 
(1995-96) HELD ON mr MARCH. 1996 

The Committee sat from 15.00 Hrs. to 16.30 Hrs. 
PRESENT 

Shri Prataprao B. Bboul~"ai","", 
MEAlBERS 

Lot SDb"" 
2. Sbri P. P. ICaliaperumai 
3. Sbri P. R. Kumaramanplam 
4. Shri Maruti Deoram Shelte 
5. Shri Surendra Pal Patbak 
6. Shri Girdhari LaI Bhar,ava 
7. Shri Ram Sin", Kuhwin 
8. Shri Sudhir Giri 

Raiya Sablla 

9. Shri Nilotpal Buu 
10. Sbri Ramdeo Bhandari 
11. Shri Shivpruad Chanpuria 
12. Dr. B. B. Dutta 
13. Shri B. K. Hariprasad 
14. Prof. Vijay Kumar Malhotra 

SECRETARIAT 

1. Smt. Roli Srivastava Joint Secretary 
2. Shri G. R. Juneja - Dtputy Secrttary 
3. Smt. Sudcsh Luthra - Assistant Director 

2. The Committee considered and adopted the following Draft 
Reports: 

(i) Report on Action Taken by Government on 
recommendations contained in the 11th Report on Rural 
Water Supply cl Sanitation; 

(ii) ....... •• •• • • 
(iii) •••••• •• •• • • 

• Silliaa ProI:eediap related 10 other lubjects has been kepi aeparateJy. 
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3. The Committee alao authorised the Chairman to fiD.tiIe the Reports 
and preseDt the same to the Parliament. 

The COrnnUnee t#ten tuljoumed 



APPENDIX 0 
STATEMENT TO RECOMMENDATION PARA NO. 5.6 

ANNEXURE 

STATBWISE DETAILS OF QUALITY PROBLEM AS REVEALED FROM lHE 
SURVEY 

S. Total WATER QUALITY HABITATIONS 
No. State Name NlIIDber 

of Habita-
tions 

Fluoride Anenic Salinity Iron Total 

1. ANDHRA PRADESH 67684 4853 0 3977 441 9276 
2. ARUNACHAL PRo 2446 
3. ASSAM 70069 
4. BIHAR 2OS438 12 12 
5. GOA 40S 0 0 669 669 
6. OUJARAT 30269 2413 0 1072 0 3485 
7. HARYANA 6484 J97 Yn 
I. HIMACHAL PRo 43711 738 0 106 450 1294 
9. J A K 7163 

10. KARNATAKA .56652 860 0 7fIJ 274 1903 
11. KERALA 9719 237 0 26 502 766 
U. M.P. 127083 201 0 87 2216 2503 
13. MAHARASHTRA 77124 39 39 
14. MANIPUR 281.5 0 0 0 IS7 IS7 
15. MEGHALAYA 7876 33 0 0 1305 1338 
16. MIZORAM 919 0 0 0 52 .52 
17. NAOALAND 13CM 
18. ORISSA 74231 1J38 0 3CM 42835 44277 
19. PUNJAB 12797 1113 0 5349 4861 1I~23 

20. RAJASTHAN 11773 14643 0 39623 240 54506 
21. SlKKIM 1679 
22. TAMILNADU 36615 527 0 0 604 1131 
Zl. TRlPURA 7412 
34. UTl'AR PRADESH 274641 1072 0 4426 372P 9218 
25. WEST BENGAL 80377 21 427 448 
26. UI'I 716 46 46 

10TAL 1311699 2IJ48 427 55739 58325 142m 
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APPENDIX m 
(Vide Para 3 of Introduction) 

Analysis of tbe Action Taken by Government on the rcc:ommcndatiODI 
contained in tbe Eleventh repon of tbe Standinl Committee on UrbBlf and 
Rural Development (~Oth Lok Sabha). 

I. Total Number of Recommendations 36 
II. Recommendations tbat have been accepted by 27 

Government 
(para Nos. 2.9, 3.6, 4.3, 5.6, 6.3, 7.7. to 7.9, 8.2, 
8.4 to 8.6, 9.S, 13.8, 14.4, IS.3, 15.4, 17.3, 17.4, 
18.1 to 18.8) 
Percentile to Total 7S 

III. Recommendations which the Committee do not, Nil 
desire to pursue in view of the Government's 
Repliea 
Percentage to Total 0 

IV. Recommendations in respect of wbich replies of 7 
Government have not been accepted by the 
Committee 
(Para Nos. 7.5. 7.6, 9.4. 13.6. 13.7. 14.3 cl 16.3) 
Percentale to Total 19.44 

V. Recommendations in respect of whieh final replies 2 
of Government are still awaited 
(Para Nos. 6.4 & 7.4) 
Percentage to Total S.S6 
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